Joint Committee Inspection Report

In the Matter of

Original Application No.55/2022
‘Rakesh AroraVs State of Madhya Pradesh & Ors’
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order dated 20™July, 2022
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Joint Committee Inspection Report in the matter of
‘Rakesh Arora Vs State of Madhya Pradesh & Ors’

Hon’ble NGT (CZ), Bhopal vide its order dated 20™July, 2022 in OA no.
55/2022 ‘Rakesh Arora Vs State of Madhya Pradesh & Ors’ directed as under
vide para 1,6 and 7 :-

1. The grievances of the applicant is non-compliance of the citing
criteria as prescribed by the Central Pollution Control Board and
MoEF& CC and conditions for NOC granted by the Town and
Country Planning and PWD department for establishment /
construction of petrol pump by respondent causing environmental
degradation and harm likely to be caused to the water body (lake)
namely Jail Talab situated in the Kasbarenj village of Tehsil
Mungaoli of District Ashok Nagar, Madhya Pradesh.

6. We deem it just and proper to call a report on the matter in issue in
present Original Application, from a Joint Committee consisting
of:-

i. District Collector, Ashok Nagar, M.P.

ii. One representative from Central Pollution Control Board.
iii. One representative from Madhya Pradesh Pollution
Control Board.

iv. One representative from Reliance BP Mobility Limited
(RBML) through Chief Divisional Manager.

7. The Committee is directed to visit the place and submit the factual
and action taken report within six weeks. The State PCB will be the
nodal agency for coordination and logistic support.

In compliance of the above direction, the joint committee visited
Kasbaren) village of Tehsil Mungaoli of District Ashok Nagar, Madhya
Pradesh on 17"August, 2022 to assess the factual status of allegation made in
petition and compliance status of CPCB guidelines w.r.to siting criteria and
other environmental safeguards.
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The Committee was directed to ascertain verification of the violations
regarding the siting criteria as alleged in the application and also whether such
activity 1s permissible in that area as per the guidelines and submit the report to
the Hon’ble Tribunal on or before 01.09.2022. The joint committee constituted
comprising of the following officers:

1.
2

Sh. Pratham Kaushik, SDM Mungaoli Distt. Ashok Nagar

Dr. Anoop Chaturvedi, Scientist ‘B> Regional Directorate, CPCB,
Bhopal

Sh. Sudhanshu Tiwari District Environment Officer, M.P. Pollution
Control Board, Guna

Sh. Ayaz Qureshi, SBDM- MP as representative of Reliance BP
Mobility Limited, Bhopal

Attendance list of the Joint Committee members is enclosed as Annexure-1.

Previous complaints _and court case in_the same matter: During the

inspection and interaction with the project proponent and officials of local
adminstration, it has come to the knowledge that the same type of complaint
was received in various time intervals. The chronology of the earlier complaints
and its disposal as given below :

l.

Sh Rakesh Kumar Arora submitted the written complaint to collector
office at Ashoknagar in January 2022 regarding irregularity of land
record of survey no. 435 and 416 and request for enquiry. In
furtherance of the same Tahsildar, Mungaoli carried out inspection in
presence of applicant and submitted the report on dated 31.1.2022.
According to report there is no irregularity in land record and all the
allegation made by the applicant 1s baseless. The complaint and
inspection report enclose as Annexure-I1.

Sh Rakesh Kumar Arora again submitted the written complaint to the
office of the Chief Minister, MP in February, 2022 on the same matter
and requested another enquiry. In furtherance of the matter Tahsildar,
Mungaoli carried out another inspection and submitted the report to
Collector on dated 15.7.2022 and again inspection report state that
there is no irregularity in land record and nothing objectionable was
observed. The report also states that in spite of calling, the
complainant was willfully not reaching the site and 1t seems it 1s
business competition between them. The complaint and mspection
report enclose as Annexure-1I1
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3. A local resident Sh Manoj Kumar Namdev also filed a case on
12.4 2022 before Hon’ble NGT Central Bench, Bhopal through OA
No. 29/2022 “Manoj Kumar Namdev Vs M P Government and Ors”
regarding siting criteria of the petrol pump on same matter but after
three hearing applicant withdraw the case on 4.7.2022. The
application of withdrawl 1s enclosed as Annexure-IV.

Back Ground of present case in brief:

The present OA No0.55/2022 has been filed before the Hon’ble NGT by
Shri. Rakesh Arora and others, grievance is regarding the Establishment of a
petrol pump near the water body in Mungaoli (Jail Talab) and residential area
which is alleged to be against norms provided by the Central Pollution Control
Board.

To better coordination in the investigation, the applicant Shri. Rakesh
Arora had been contacted on his mobile before the inspection and requested to
accompany the visit and show the locations and points of violations as
mentioned in the petition but neither he nor his representative was present at the
spot during the commuttee visit. The relevant issue also discussed with Sh. Aziz
Khan Project Proponent of the petrol pump.

The main issues raised in the petition by the applicant are as given

below:

1. Non-compliance of the citing criteria as prescribed by the Central
Pollution Control Board especially distance from nearest residential
colony and water body and 1.e. Jail Talab.

2. Distance is inadequate from the center of the road as mentioned in
NOC granted by PWD.

The committee made the following observation during site visit on the
above mentioned issues:-

ISSUE 1 - Non-compliance of the citing criteria as prescribed by the
Central Pollution Control Board especially distance from nearest water
body i.e. Jail Talab.

It is humbly submitted that, as per CPCB guidelines for a petroleum
outlet, the potential points for chances of pollution are, the position of fuel
dispensing points, vent pipes and fill point. As per CPCB office memorandum

JCreportin OA no. 55 of 2022 (CZ) 17 Aug. 2022 Page 3

Scanned with CamScanner



dated 16.8.2021 retail outlet shell not be located within the distance of 50 meter
from the nearest water body. The retail outlet coming within 50 meter to 100
meter from the nearest point of water body shell have secondary containment by
way of double walled tanks or concrete protection walls around Underground
Storage Tank.

[t 1s submitted further that, the distance measurements were taken in the
presence of the committee members and other officials, and the distances were
confirmed. As informed by Tahsildar of area due to flood condition in the
nearby area the present water of Jail Talab is near to maximum storage level.
The geo-coordinate location of the proposed site was measured as follows:

Latitude —24.24°47 95°N
Longitude —78.05°31.61°E

As the mail contention of the petition is related to distance of petrol pump
from nearest water body. To measure the distance with utmost accuracy the
committee used digital as well as manual method. The Differential Global
Positioning System (DGPS) is the latest technology used in land surveying
equipment and same was used. It is the enhanced version of GPS.

The aerial distance measured manually from nearest edge of water body
(Jail Talab) to nearest fuel Dispensing point and observed 52.00 meter. At the
same point distance measured by specific instrument i.e. DGPS machine at two
points and measured distance was observed 51.1191 meter and 55.7770 meter.
The report generated by DGPS machine is enclosed as Annexure-V

The Patwari of Halka No. 25 of district Mungaoli was also issued a
certificated on 11.5.2022 regarding the distance of Jail Talab and proposed
petrol pump and certified that the distance is 51.5 meter. The certificate is
enclosed as Annexure-VI

It was observed that another three side of the proposed location in
the 50 meter distance, there 1s no TNCP or Municipal Corporation approved
residential area, school and hospital existed. Aforesaid location has obtained
PESO approval on 9.11.2021 permission letter is enclosed as Annexure-VIIL.
Google image of that period was verified, permanent structure was not there
within the 50 mtr distance of the aforesaid retail outlet plot during that period.
However, near West side of the project one commercial cum residential
structure is under-construction. The location map of the proposed petroleum out
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let obtained from Google satellite map (Mar 2021) 1s produced herewith and
marked as Annexure-VIIL

The land under question 1s 0.104 hectares which falls under the Khasra
numbers 416/1/2 of Kasbarenj Taluka-Mungaoli Distt. Ashok Nagar and the
land are possessed by Shri Aziz Khan. As informed by project proponent this
project was initiated in August 2021 at that time no permanent structure was
existed in 30 meter range from pollution potential points.

ISSUE 2 - Distance is inadequate from the centre of the road as mentioned
in NOC granted by PWD.

It 1s humbly submitted that, during the site inspection, the proposed site
was found to be filled and levelled with earth and boundary wall constructed
around the proposed location. No construction activity was going on at the time
of the inspection. MPPWD issued a revised NOC to proposed petrol pump on
dated 20.5.2022 and mentioned that no permanent construction will be done 1n
the 15 meter distance from the centre of the road. To verify the status distance
was measured from centre of the road uptol5 meter and no permanent
construction was observed in this range. However, presently this road is not a
part of any National and State Highway and just use as city service road. The
revised NOC issued by MPPWD in this regard which 1s enclosed as Annexure-
IX.

Recommendations and Conclusion

This Joint Committee respectfully submits that the distance from edge of
the Jail Talab to potential points for chances of pollution (fuel dispensing
points, vent pipe position and fill point) is above 50 meter as per CPCB
guideline. There 1s no permanent construction observed within the 15 meter
distance from centre of the road.

As the retail outlet comes under 50 meter to 100 meter range from the
nearest point of water body hence to prevent any probable water contamination
double walled tanks and additionally concrete protection walls around
Underground Storage Tank must be provide.

The retail outlet may install a vapour recovery system as per CPCB
guideline to reduce air pollution and also install an o1l water separator system to
prevent any probable water contamination caused by oil spillage or surface
runoff.
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The committee is of the opinion that all the pollution prevention/control
measures and leakage/spillage management as mentioned in the CPCB
guidelines dated 07.01.2020 and 16.8.2021 shall be applicable and M/s.
Reliance BP Mobility Limited has to strictly comply with them and has to take
all efforts to alleviate the apprehensions of pollution control at the site. The
project proponent may obtain all necessary permission from MPPCB at the
earliest.

This Joint Committee also suggests that, the oil marketing company may
review the site layout if necessary, so that maximum possible distance can be
maintained between the water body and proposed petrol pump. It is also
reiterated that additional safety measures if any prescribed by PESO shall be
applicable in the case, apart from other conditions of CPCB guidelines. The
concern authorities may keep constant vigil during the construction phase of

petrol pump and ensure compliance the condition given in various permission
and NOCs.

L= yr T

Sh. Prat Kaushik, SDM Dr. Anoop Chaturvedi, Scientist ‘B’
Mungaoli \on behalf of Collector Regional Directorate, CPCB, Bhopal
Ashok Nagdar

froms :

Sh.  Sudhanshu  Tiwari District Sh. Ayaz Qureshi, SBDM- MP
Environment Officer, M.P. Pollution representative of Reliance BP
Control Board, Guna Mobility Limited, Bhopal
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Photograph of the committee visit
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Ashoknag road, Mungaoli, Madhya Pradesh 473443, India
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Distance measurement by DGPS
machine and measuring tape.
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Google photo of the site
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Attendance list of officer's inspection conducted on 17.08.2022 as per
Hon'ble, NGT Order dated 20.07.2022 in the OA No.55 of 2022.
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e e PRUR 8 Wy § aeRef @1 wRieT oM SR ¥ Al @
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1. worva ferd gmach &1 wia ufodaea wedeHEr |
2. qd % @) ¢ FE & gfded wEddar |
3. 7ol Rierad Hea Sxardd @ 9 |

1+
Scanned with CamScanner

Scanne d with CamScanner



Annexurec - 1L

BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL AT BHOPAL

Original Application No. 29/2022 (CZ)

PETITIONER SHRI MANOJ KUMAR NAMDEV

V/s

RESPONDENTS STATE OF M.P. & OTHERS

APPLICATION FOR WITHDRAWAL

The petitioner most humbly and respectfully begs to submit as under:-

That, the petitioner have filed the above petition against the respondents
before this Hon’ble Court. :

That, the petitioner now does not want to continue this petition and hence

wants to withdraw the said petition against the respondents. |
PRAYER

Thercfore it is prayed by the petitioner that the said original application/ petition be

ordered by the Hon'ble Court/ Tribunal to be dismissed with immediate effect.

PLACE: BHOPAL

PATE: s _ Wp,
PE JONER

— —
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL AT BHOPAL

Original Application No. 29/2022 (CZ)

PETITIONER SHRIMANOJ KUMAR NAMDEY
Vis
RESPONDENTS STATE OF M.P. & OTHERS
AFFIDA&’IT

I, Manoj Kumar Namdev S/o Shri Genda Lal Namdev Aged Adult, Resident of
Madhya Pradesh do hereby solemnly affirms and states as under:

I. That, the petitioner have filed the a petition against the respondents before
this Hon’ble Court having original application no. 29/2022(CZ).

2. That, the petitioner now does not want to take this petition to be continue and
hence wants to withdraw the said petjtion against the respondents for which
application for withdrawal is being submitted. ;

3. That all the contents of application for withdrawal are true'and fair.

4. That nothing material have been concealed. |

5 That this affidavit i$ submitted in support of the application for withdrawal.

Ov}\%_/
DEPONENT

VERITFICATION

I, Manoj Kumar Namdev S/o Shri Genda Lal Namdev Aged Adult, Resident ol
Madhya Pradesh do hereby verify that the contents of this affidavit from para no. |
to para no. 5 arc true and fair to the best of my belief and knowledge
Signed and Verified here at Bhopal on this ...... day of April 2022 ‘

3 : DEPO%ET\'T

- | 9y 19
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Annexstve -Hr

12/3/2021 Doc Status

Government of India
arforsg 3R I Hare™
Ministry of Commerce & Indust
quT fawies gran dre
Petroleum & Explosives Safety Organisation (PESO)
£ . 7/77, g @, aTe AreTUd 9 WRTEEY, 12 FaR a9 WY & T, 3R STet!
YIUTd- 462016
E - 7/77, lind Floor, Lala Lajpat Rai Society, Near 12 No. Bus Stop, Arera Colony,
Bhopal - 462016

E-mail : dyccebhopal@explosives.gov.in

Phone/Fax No : (0755)
2445270/2420775/4293966 FAX 2429997

YT [Prior Approval No : A/PICB/MP/14/10710 f21% /Dated - 09/11/2021

(P519426)
dqar d
Mo,

M/s. Reliance BP Mobility Limited,

3rd Floor, DB City Mall, MP Nagar Arera Hills,
Taluka: Bhopal,

District: BHOPAL

State: Madhya Pradesh

PIN: 462011

fawy  Khasra No, 416/1/1/2/3, 435/3/11S,, SH2 Chanderi to Ashok nagar Road, Kasbarenj,, Mungaoli, Taluka:
/Sub - Mungaoli, District: ASHOK NAGAR, State: Madhya Pradesh, PIN: 473443 7 DRdlfad &af%'uu 11 AB Retail
Qutlet |

Proposed Petroleum Class A,B Retail Qutlet at Khasra No, 416/1/1/2/3, 435/3/1S,, SH2 Chanderi to Ashok
nagar Road, Kasbarenj,, Mungaoli, Taluka: Mungaoli, District: ASHOK NAGAR, State: Madhya Pradesh,
PIN: 473443

B

/Sir(s),
FUYT H19F Iudad fIwy & Fafda U3 T 0IN904245 faATE 22/10/2021 HT HEH T80 &Y |
Please refer to your letter No. OIN904245 dated 22/10/2021 on the subject.
Hefild ua & 9y $Afd Iudda U &1 91ge (Rdd)/a-313e, 31fe gufdr Drawing(s) nos. MPF259-D2-F00-
P3-5603-00 dated 29/09/2021, MPF259-D2-F00-P3-5603-00 dated 29/09/2021 & Alfcd fdar Sam & aut
TS GV B T U fafad ggifed s A W R |

The Drawing(s) nos. MPF259-D2-F00-P3-5603-00 dated 29/09/2021, MPF259-D2-F00-P3-5603-00 dated
29/09/2021 , showing the site/layout/construction details forwarded with your letter under reference is approved
and a copy(of each) of the same is returned herewith duly signed in token of approval.

3R @A & saR Fufu €7 & g Seiferam A 2002 & siarfd veu Xiv 7 9 9t #39 24,
Rudfafed cxes 39 srfay & 9ftd &% | e

On completion of the construction as shown in the approved plan please forward the following documents for
grant of licence in Form XIV of the Petroleum Rules, 2002.

nttps://online peso.gov.in/PublicDomain/DocStatusLetter.aspx?docno=w1IPsGSNjWxGglo6zdnE9Q%3d%3d&Rule=TzSNKUtR%2bmOemC28EiRLX 13
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12/3/2021

Dac Status

1wy X "oy o faftraa w=7 g ud gxareRa amde |

Form IX (enclosed) duly filled in and signed.
2. Ugifergw fAad 2002 & d8d TS 3G UIed UR Jues $-27TaT Ffawr & Aread | 10000/- (Ul ad-

10 9 a%F) BT AZHY Yeob a8 oA fHuI I 2 |

A license fee of Rs. 10000/- (per year - maximum upto 10 years) to be submitted online through e-payment

facility available on online apglit;ation portal under petroleum Rules, 2002.
3. I S &1 <= ufeT |
Three copies of the approved drawings. i
Ha}?? [ ELC8 m&ﬂ%ﬂﬂamw&wmmﬂmﬁmzoozm%mﬁmm

126 § TITYS U 3R ¢F T YHIU-UF

Sl f T8 P1 ITIZT http://peso.gov.in T HeH Afc HAeg HISTH & AIeAH Q §4A1 T |
Safety and Test Certificate as required under rule 130 and 126 of the Petroleum Rules, 2002 (enclosed)

issued by Competent person approved by CCE, Nagpur and generated through On-line Competent Person
Module available at http://Peso.gov.in

5. foren Wi | UIed =TI YHIUL-GH 1 0E uid 91 3% &R faftad gxaneia ue ey 3t meR
BT IEC @A |
Original copy of ' No Objection Certificate' from the District Authority together with site plan duly endorsed by
him with his office seal thereon.

6. 39 FIG § TRATA THTER W §XAIER B & forg ifiigpa aafda(@h) & 71 g&der |
Specimen signature(s) of the person(s) authorised to sign the correspondence addressed to this office.
7. 3fTHIRRT @IF & SUR $1d & quieT &1 g |
A confirmation to the effect that all work as per approved drawings has been fully completed by you in all
respects.

8. faft= 1o ¥ fore e Agke o & TfF BIeTE &1 Uw ¥e |

One set of colour photographs of the petrol pump taken from different angles.

St T8 3R, 519(3) f&A® 05/06/2000 ERT WRA TEHR, Iifergs a1 wigsfas 719 HAray gR1 Hfgfad $1er 2000
%'ﬁaﬁ?,ﬁamwﬂ(mvl. faepl, R R JfSmtargd § IuE Fi AHYH) ATESH /TG BT
FUT U B |

Please follow the requirement/provision of " Solvent, Raffinate and Slop ( Acquisition, Sale, Storage &
Prevention of use in Automobiles)" Order 2000 notified by Government of India, Ministry of Petroleum and
Natural Gas vide G.S.R. 519(E) dated 05/06/2000.

Fugr Higsy 7 oua @aft uErER ¥ 39 srafey &1 wgd §@I1 AIPICB/MP/14/10710 (P519426) BT we3 € |

Please quote this office file No. A/P/ICB/MP/14/10710 (P519426) in all your future correspondences.

ga%?mwmmmﬁﬂﬁwmﬁmmmﬁmwmmumﬁﬁw
|

This approval/permission, however, does not absolve from obtaining necessary permission/clearance from other
authorities or under other statutes as applicable.

YGEIg /Yours faithfully,

((ST. TH. 373,93 =)

(Dr. M.l.Z.Ansari))

Jt. Chief Controller of Explosives
/Bhopal

https://online.peso.gov.in/PublicDomain/DocStatusLetter.aspx?docno=w1I1PsGSNjWxGglobzdnE3Q%3d%3d&Rule=TzSNKUtR%2bmOemC28EIRLX. .. 2/3
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12/3/2021 Doc Status

(3 STHBR 9 3ded 31 R, Yoo aur 33 faavur & forg gard 3swmge - hitp /peso.gov.in TF)

(For more information regarding status.fees and other details please visit our website: http://peso.gov.in)
Note:-This is system generated document does not require signature.

Disclaimer : This page gives the latest action taken by this organization on your application. This page is made
available for the information of concerned applicant/licensee only. All efforts have been made to secure this
information. However, PESO will not be responsible for any misuse of the information by unauthorized persons
including the hackers.

https:/lonline.peso.gov.in/PublicDomain/DocStatusLetter.aspx?docno=w1IPsGSNjWxGglo6zdnE9Q%3d%3d&Rule=TzSNKUIR%2bmOemC28EiRLX. .  3/3
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SITE NAME- MUNGAOLI (MPF259)
VILLAGE-KASBARENJ,
TEHSIL-MUNGAOLI,
DIST-ASHOK NAGAR
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